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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

Old Secretariat, Delhi 110054
Dated: 06/06/2016

NOTIFICATION

No.F.23(29)Summon/S-1V/2016/LAS-VI/Leg./373 — 3%¥3  The following order of the
Lieutenant Governor, Delhi. dated 06/06/2016 is hereby published for general information:

ORDER

“In exercise of the power conferred upon me by Section 6(1) of The
Government of National Capital Territory of Delhi Act, 1991, (Central Act
No.l of 1992), | hereby summon the Fourth Session of the Sixth Legislative
Assembly of the National Capital Territory of Delhi to meet at Assembly
Hall. Old Secretariat, Delhi-110054 on Thursday, the 09th of June, 2016.

Sd/-
Najeeb Jung
Lieutenant Governor, Delhi™
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(Prasanna Kumar Suryadetara
Secretary (L.A.)

No.F.23(29)Summon/S-1V/2016/LAS-VI/Leg./ Dated:
06/06/2016

Copy for information: -
All Members of Delhi Legislative Assembly.
All Members of Parliament from Delhi.
The Secretary General, Rajya Sabha/Lok Sabha/Lok Sabha Secretariat, New Delhi.
The Secretary to the Govt. of India, Ministry of Home Affairs/ Ministry of Parliamentary
Affairs, Parliament House, New Delhi.
The Secretary, Election Commission of India, Nirvachan Sadan, Ashoka Road, New Delhi.
The Chief Secretary to the Government of Delhi
The Secretary to the Lt. Governor, NCT of Delhi.
The Pr. Secretary to the Chief Minister, Delhi/Secretaries to all Minister of Delhi.
All Administrative Secretaries to the Government of Delhi.
0.  All Heads of Departments, Government of NCT of Delhi.
1 The Secretaries of all States/Union Territories Legislatures of India. Q
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(C. ‘v’eln]urugan}l
Deputy Secretary
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